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The quesLion is:

“That the respective Supplemen-
tary sums' not exceeding the
amounts shown in the third column
of the order paper be granted to
the President out of the Consoli-
dated Fund of the Union territory
of Manipur to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1970, in respect
of the following demands entered
in the second column thereof—

Demanp Nos. 1, 10, 13, 15, 16, 17,
19, 22, 34 anp 41.".

The motion was adopted,

MANIPUR APPROPRIATION BILL*,
1969

MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI P. C. SETHI): Sir, I move
for leave to introduce a Bill to autho-
rise payment and appropriation of
certain further sums from and out of
the Consolidated Fund of the Union
territory of Manipur for the services
of the financial year 1969-70.

MR. DEPUTY-SPEAKER:
question is:

“That leave be granted to intro-
duce a Bill to authorise payment
and appropriation of certain fur-
ther sums from and out of the Con-
solidated Fund of the Union terri-
tory of Manipur for the services of
the financial year 1969-70.".

The motion was adopted,

SHRI P. C. SETHI: Sir, 1 intro-
ducet the Bill.
Sir, I movet

“That the Bill to authorise pay-
ment and appropriation of certain
further sums from and out of the
Consolidated Fund of the Union
territory of Manipur for the servi-
ces of the financial year 1969-70,
be taken into consideration.”.
MR. DEPUTY-SPEAKER:

question is:
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“That the Bill to authorise pay-
ment and appropriation of certain
further sums from and out of the
Consolidated Fund of the Union
territory of Manipur for the servi-
ces of the financial year 1969-70, be
taken into consideration.”,

The motion was adopted.

MR. DEPUTY-SPEAKER:
question is:

“That clauses 2, 3, the Schedule.
clause 1, the Enacting Formula and
the Title stand part of the Bill”,

The motion was adopted.

Clauses 2, 3, the Schedule, clause
]‘_the Enacting Formula and the
Title were added to the Bill,

SHRI P.C. SETHI: Sir, I move:
“That the Bill be passed.”.
MR DEPUTY-SPEAKER:
question is:
“That the Bill be passed.”,

The motion was adopted.

The

The

—

17.52 hrs.

DEMANDSt FOR SUPPLEME
TARY GRANTS (BIHAR), 1969-70

DeEMaND No. 2—LaNp REVENUE

MR. DEPUTY-SPEAKER - Motion
moved :

“That a Supplementary sum
exceeding Rs. 146,000 I‘1:3:3 granltl:c{'
to the President out of the Conso-
lidated Fund of the State of Bihar
to defray the charges which will
come in course of payment during
the year ending the 3lst day of
March, 1970, in respect of Land Re-

venue.".

Demanp No, 3—State Excise Dures
MR. DEPUTY-SPEAKER: Motion

moved :

“That a Supplementary sum not
exceeding Rs. 100 be granted to

*Published in Gazette of India Extraordinary, Part II, section 2, dated

20-12-69.

fIntroduced/movedl with the recommendations of the President.
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[Mr. Deputy-Speaker]
the President out of the Consoli-
dated Fund of the State of Bihar
to defray the charges which will
come in course of payment during
the year ending the 3lst day of
March, 1970, in respect of State
Excise Duties”.
Demanp No. 4 —Txes oN VEHICLES

MR. DEPUTY-SPEAKER: Motion
moved :

“That a Supplementary sum not
exceeding Rs. 7,300 be granted to
the President out of the Consoli-
dated Fund of the State of Bihar
to defray the charges which will
come in course of payment during
the year ending the 3lst day of
March, 1970, in respect of Taxes on
Vehicles,”

Demanp No. 6—REGISTRATION FEES

MR. DEPUTY-SPEAKER: Motion
rmoved :

“That a Supplementary sum nob
exceeding Rs, 10,500 be granted to
the President out of the Consoli-
dated Fund of the State of Bihar
to defray the charges which will
come in course of payment during
the year ending the 3lst day of
March, 1970, in respect of Regis-
tration Fees”

DeEMAND NO. 9—STATE LEGISLATURES

MR. DEPUTY-SPEAKER: Motion
moved:

“That a Supplementary sum not
exceeding Rs. 19,10,200 be granted
to the President out of the Conso-
lidated Fund of the State of Bihar
to defray the charges which will
come in course of payment durin
the year ending the 31st day o

March, 1970, in respect of State
Legislature.”
DeMAaND No. 10—GENERAL ADMINISTRA-

TION

MR. DEPUTY-SPEAKER: Motion
moved :

“That a Supplementary sum not
exceeding Rs. 780800 be granted
to the President out of the Conso-
lidated Fund of the State of Bihar
to defray the charges which will

DECEMBER 20, 1969
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come in course of payment during
the year ending the 31st day of

March, 1970, in respect of General
Administration”,

No.  11—ADMINISTRATION
oF JUsTICE

MR. DEPUTY-SPEAKER: Motion

moved:
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DeMAND

“That a Supplementary sum not
exceeding Rs. 3,50,100 be granted
to the President out of the Conso-
lidated Fund of the State of Bihar
to defray the charges which wil)
come in course of payment during
the year ending the 31st day of
March, 1970, in respect of Adminis-
tration of Justice”,

Demanp No. 12—Jams

MR, DEPUTY-SPEAKER: Motion
moved: i

“That a Supplementary sum not
exceeding Rs. 43,00,000 be granted
to the President out of the Conso-
lidated Fund of the State of Bihar
to defray the charges which will
come in course of payment during
the year ending the 31st day of
March, 1970, in respect of Jails.”

Demano No. 13—Porice

MR, DEPUTY-SPEAKER: Motion
moved :

“That a Supplementary sum not
exceeding Rs, 11,04,400 be granted
to the President out of the Conso-
lidated Fund of the State of Bihar
to defray the charges which will
come in course of payment during
the year ending the 31st day of
March, 1970, in respect of Police.”

Demanp No, 15—SciENTIFIc DEPART-
MENTS

MR. DEPUTY-SPEAKER: Motion
moved:

“That a Supplementary sum not
exceeding be granted to
the President out of the Consoli-
dated Fund of the State of Bihar
to defray the charges which will
come in course of payment during
the year ending the 31st day of
March, 1970, in respect of Scientific
Department.”
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Demanp No. 16—EbpucaTioNn

MR. DEPUTY-SPEAKER: Motion
moved : :

“That a Supplementary sum not
exceeding Rs. 2,15,93,200 be granted
to the President out of the Conso-
lidated Fund of the State of Bihar
to defray the charges which will
come in course of payment during
the %ar ending the 31st day of
March, 1970, in respect of Educa-
tion,”

Demanp No, 17—MEDICAL

MR. DEPUTY-SPEAKER: Motion
moved :

“That a Supplementary sum not
exceeding Rs, 9,11,400 be granted
to the President out of the Conso-
lidated Fund of the State of Bihar
to defray the charges which will
come in course of payment during
the year ending the 3lst day of
Mla.r"ch. 1970, in respect of Medi-
cal.

DeEmanp No, 18—PueLic HEALTH
MR. DEPUTY-SPEAKER: Motion

moved :

“That a Supplemnetary sum not
exceeding Rs. 12,37800 be granted
to the President out of the Conso-
lidated Fund of the State of Bihar
to defray the charges which will
come in course of payment during
the year ending the 3lst day of
March, 1970, in respect of Public
Health.”

Demanp No. 19— 'Acmcmmnz
MR. DEPUTY-SPEAKER: Motion

moved:

“That a Supplementary sum not
exceeding Rs. 7,73,200 be granted
to the President out of the Conso-
lidated Fund of the State of Bihar
to defray the charges which will
come in course of payment during
the year ending the 31st day of
March, 1970, in respect of Agricul-
ture.”.

DemManD No. 20—ANIMAL HUSBANDRY

MR. DEPUTY-SPEAKER: Motion
moved :

AGRAHAYANA 29, 1891
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“That a Supplementary sum not
exceeding Rs., 2,200 be granted to
the President out of the Consoli-
dated Fund of the State of Bihar
to deﬁ;ay the charges which will
come in course of payment during
the year ending the 3lst day of
March, 1970, in respect of Animal
Husbandry.”

Demanp No, 21—Co0-OPERATION

MR. DEPUTY-SPEAKER: Motion

“That a Supplementary sum not
exceeding Rs. 127,000 be granted
to the President out of the Conso-
lidated Fund of the State of Bihar
to defray the charges which will
come in course of payment during
the year ending the 31st day of
March, 1970, in respect of Indust-
ration.”

DemManpe No. 22—INDUSTRIES
MR. DEPUTY-SPEAKER: Motion .

moved:

“Tha!; a Supplementary sum not
exceeding Rs. 250,300 be granted
to the President out of the Conso-
lidated Fund of the State of Bihar
to defray the charges which will
come in course of payment during
the year ending the 3lst day of
N_[at_'gh, 1970, in respect of Indust-
ries .,

DEMAND  No. 25—MISCELLANEOUS So-
CiAL DEVELOPMENTAL ORGANISATIONS
(WELFARE OF SCHEDULED CasTes,
SCHEDULED TRIBES AND BACKWARD
CrLAsSES)

MR. DEPUTY-SPEAKER: Motion

moved:

“That a Supplementary sum not
exceeding Rs. 700 be granted to
the President out of the Consoli-
dated Fund of the State of Bihar
to def_ray the charges which will
come in course of payment during
the year ending the 3lIst day of
March, 1970, in respect of Miscel-
laneous Social Developmental Or-
ganisations (Welfare of Scheduled
Castes, Scheduled Tribes and Back-
ward Classes).”
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Demanp No, 28—IRRIGATION INCLUDING
MULTI-PURFOSE RIVER SCHEMES
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Demanp No, 35—FOREsST

MR. DEPUTY-SPEAKER: Motion

MR. DEPUTY-SPEAKER: Motion moved:

moved :

“That a Supplementary sum not
exceeding Rs. 3,600 be granted to
the President out of the Consoli-
dated Fund of the State of Bihar
to defray the charges which \.@rill
come in course of payment during
the year ending the 3lst day of
March, 1970, in respect of Irriga-
tion including Multi-purpose River
Schemes.”

Demaxp No. 30—PusLic WORKS

MR. DEPUTY-SPEAKER: Motion
moved :

“That a Supplementary sum not
exceeding Rs. 1,10,02,600 be grant-
ed to the President out of the Con-
solidated Fund of the State of
Bihar to defray the charges which
will come in course of payment
during the year ending the 31st day
of March, 1970, in respect of Pub-
lic Works.”

No. 31—PuBLic WORKsS—
ESTABLISHMENT

MR. DEPUTY-SPEAKER: Motion
moved: '

DEMAND

“That a Supplementary sum not
exceeding Rs. 841,800 be granted
to the President out of the Ccupso-
lidated Fund of the State of Bihar
to defray the charges which will
come in course of payment during
the year ending the 31st day of
March, 1970, in respect of Public
Works—Establishment.”.

DeMaNp No, 32—FAMINE RELIEF

MR. DEPUTY-SPEAKER: Motion
moved:

“That a Supplemenary sum not
exceeding Rs. 53,00,000 be granted
to the President out of the Conso-
lidated Fund of the State of Bihar
to defray the charges which will
come in course of payment during
the year ending the 31st day of

March, 1970, in respect of Famine
Relief.”

DeEMAND

moved :

“That a Supplementary sum not
exceeding Rs. 341,800 be granted
to the President out of the Conso-
lidated Fund of the State of Bihar
to defray the charges which will
come in course of payment during
the year ending the 3lst day of
March, 1970, in respect of Forest.”

No. 36—MISCELLANEOUS
(GRAM PANCHAYAT)

MR. DEPUTY-SPEAKER: Motion

“That a Supplementary sum not
exceeding Rs. 88,300 be granted
to the President out of the Conso+
lidated Fund of the State of Bihar
to defray the charges which will
come in course of payment during
the year ending the 31st day of
March, 1970, in respect of Miscel-
laneus (Gram Panchayat).”

DeMaND No, 37—MISCELLANEOUS

MR. DEPUTY-SPEAKER: Motion
moved :

“That a Supplementary sum not
exceeding Rs. 738,800 be granted
to the President out of the Conso-
lidated Fund of the State of Bihar
to defray the charges which will
come in course of payment during
the year ending the 3lst day of

March. 1970, in respect of Miscel-
laneous.”

DemManp No. 38—MisceLLANEOUS (Pus-
Lic RELATIONS DEPARTMENT)

MR. DEPUTY-SPEAKER: Motion
moved :

“That a Supplementary sum not
exceeding Rs. 2,19600 be granted
to the President out of the Conso-
lidated Fund of the State of Bihar
to defray the charges which will
come in course of pavment during
the year ending the 31st day of
Mach, 1970, in respect of Miscel-

laneous (Public Relations Depart-
ment).”
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DeEmanp No, 39—MisceLtaneoUs (Ex-
PENDITURE ON DISPLACED PERSONS)

MR. DEPUTY-SPEAKER: Motion
moved :
“That a Supplementary sum not
exceeding Rs. 890,500 be granted
to the President out of the Conso-
lidated Fund of the State of Bihar
to defray the charges which will
come in course of payment during
the year ending the 3lst day of
March, 1970, in respect of Miscel-
laneous (Expenditure on Displaced
persons).”
DEMAND No. 40—MISCELLANEQUS
(C1viL DEFENCE)

MR. DEPUTY-SPEAKER: Motion
moved:

“That a Supplementary sum not
exceeding Rs. 25,500 be granted
to the President out of the Conso-
lidated Fund of the State of Bihar
to defray the charges which will
come in course of payment during
the year ending the 3lst day of
March, 1970, in respect of Miscella-
neous (Civil Defence).”

DeEmanp No. 42—Capita. OUTLAY ON
INDUSTRIAL DEVELOPMENT

MR. DEPUTY-SPEAKER: antion
moved ;

“That a Supplementary sum not
exceeding Rs. 39,54,000 be granted
to the President out of the Conso-
lidated Fund of the State of Bihar
to defray the charges which will
come in course of payment during
the year ending the 31st day of
March, 1970, in respect of Capital

QOutlay on Industrial Develop-
ment.”
DeEmanp No 43—Capitan OUTLAY ON
OTtHER WORKS

MR. DEPUTY-SPEAKER: Motion
moved :

“That a Supplementary sum not
exceeding Rs. 30,00,000 be granted
to the President out of the Conso-
lidated Fund of the State of Bihar
to defray the charges which will
come in course of payment durin
the year ending the 3lst day o
March, 1970, in respect of Capital
Outlay on Other Works.”
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Demanp No, 46—LoANS AND ADVANCES
BY STATE GOVERNMENT

MR. DEPUTY-SPEAKER: Motion
moved:

“That a Supplementary sum not
exceeding Rs. 1,15,39,800 be granted
to the President out of the Conso-
lidated Fund of the State of Bihar
to defray the charges which will
come in course of payment during
the year ending the 31st day of
March, 1970, in respect of Loans
and t&dvances by State Govern-
ment,

Hon. Members may now move the
cut motions, subject to their being
otherwise admissible,

'SHRI K. M. MADHUKAR (Kesa-
ria): I beg to move:

“That the demand for a supple-
mentary grant of asum not exceed-
ing Rs, 146,000 in respect of Land
Revenue be reduced by Rs. 100.”

[Failure of Government in check-
ing the bungling in the settlement of
Bhoodan land donated by Hathua
State in Chupra District (1).]

“That the demand for a supple-
mentary grant of asum not exceed-
ing Rs., 146,000 in respect of Land
Revenue be reduced by Rs. 100.”

[Delay in the distribution of Bhoo-
dan land and the failure of Gov-
ernment in setting up  all-party
commitees (2).]

“That the demand for a supple-
mentary grant of a sum not exceed-
ing Rs, 146,000 in respect of Land
Revenue be reduced by Rs. 100.”

[Failura of Government in oc-
cupying the land donated by its
owners to Bhoodan and which is
still in their possession (3).]

““That the demand for a supple-
mentary grant of asum not exceed-

- ing Rs. 146,000 in respect of Land
Revenue be reduced by Rs. 100."

[Failure of Government in check-
ing the favouritism shown in the
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distribution of Bhoodan land and in
removing legal hurdles in regard
thereto (4).]

“That the demand for a supple-
mentary grant of asum not exceed-
ing Rs, 1,46,000 in respect of Land
Revenue be reduced by Rs. 100.”

[Failure of Government in check-
ing wrong settlement of Rhoodan
{gnqll in Madhuban Thana (Bihar)

).

“That the demand for a supple-
mentary grant of asum not exceed-
ing Rs, 146,000 in respect of Land
Revenue be reduced by Rs. 100.”

[Failure of Government in check-
ing favouritism shown.in distribu-
tion of Bhoodan land among the land-
less (6).]

“That the demand for a supple-
mentary grant of a sum not exceed-
ing Rs. 7,300 in respect of Taxes on
Vehicles be reduced by Rs. 100.”

[Failure of Government in repair-
ing the vehicles belonging to the
State Transport Corporation (7).]

“That the demand for a supple-
mentary grant of a sum not exceed-
ing Rs. 7,300 in respect of Taxes on
Vehicles be reduced by Rs. 100.”

[Failure of Government in preven-
ting the grounding of several vehicles
l():.r :Ithe State Transport Corporation

8).

“That the demand for a supple-
mentary grant of a sum not exceed-
ing Rs. 7,300 in respect of Taxes on
Vehicles be reduced by Rs. 100.”

[Failure of Government in asking
the State Transport Corporation to
provide facilities, good behaviour to
passengers (9).]

“That the demand for a supple-
mentary grant of a sum not exceed-
ing Rs. 7,300 in respect of Taxes on
Vehicles be reduced by Rs. 100.”

[Failure of Government in impres-
sing upon the State Road Transport
Corporation to run the buses in time.
(10).1
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17.58 hrs,
[Sirr M. B. Rana in the Chair]
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[MR. DEPUTY-SPEAKER in the Chair]
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MR. DEPUTY-SPEAKER: He
should conclude now.,
SHR1I YAMUNA PRASAD MAN-

DAL: This is the second biggest
State in the country. You have al-
lotted only one hour, The people's
representative must have some say
on the demands.
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THE MINISTER OF STATE IN
THE MNISTRY OF FINANCE

(SHRI P. C. SETHI): As far as the
Supplementary Demands for grants in
respect of Bihar are concerned, the
main items of expenditure on re-
venue account are Rs, 138 lakhs on
account of drought and flood relief
operations, Rs. 118 lakhs for grants
to Universities for meeting increase
in expenditure on account of impro-
ved pay scales to the stafl of Univer-
sities and to teaching and non-teach-
ing stafl of the constituent colleges,
Rs. 50 lakhs for providing mid-day
meals to the students of primarv and
middle schools, Rs. 43 lakhs on ac-
count of payment of arrear bills.
ete., ote., Out of the total amount of
Rs. 718 lakhs, about Rs, 371 lakhs
would be recoverable by receipts.
recoveries ele, and, therefore. the to-
tal excess demands are still less,

Apart from that, I would also like
to point out that, g5 far as the Fourth
Plan outlay is concerned, Bihar has
benefited the most in terms of the
Fifth Finance Commission's recom-
mendations. In the Fourth Plan out-
lay for Bihar, the State Government's
own resources are Rs. 103.61 crores
while the Central assistance will be
to the tune of Rs. 338.00 crores. thus.
the total will be Rs. 44161 crores,
The Central assistance thus for Bi-
har would be 765 per cent of the to-
tal Plan outlav of the Siate. This
proportion. as compared to the Plan
assistance which hag increased from
475 per cent to 65 per cent and then
9.5 per cent and now reaching the
figure of 76.5 per cent. is considerahlv
on the very good side. T would also
like to mention that this has happen-
rd on account of the formula which
has been adonted for the backward
areas and backward States bv the
National Development Courcil. Bi-
har has benefited by this.

T would not like to go into the de-
tails at this moment. T reallvy share
the concern and anxictv of the hon.
members, Shri Madhoukar, Shri Ram-
sekhar Prasad Singh, Shri Boni Shan-
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kar Sharma, Shri Mandal, Shri Satya
Narain Singh, Shri Mudrika Sinha
and Shri Kedar Paswan, that as far
as Bihar's poverty and backwardness
is concerned, special effort has to be
made, and I am quite sure that on
account of this Plan outlay this could
be done: as far as Central assistance
is concerned, we are moving in that
direction.

Anxietv has also teen shown that
the President's rule is there and,
therefore, the democratic forum
which should have been given to
the people of Bihar, is being denied.
1 would only like to say that it is
upto the local legislators to decide
and find out a solution to this pro-
blem and I am quite sure that the
hon, Members who have shown their

concern here in  this respeet  will
move in that direction,
As far as the other complaints

which have been cited here by the
hon, Members with regard to specific
charges of corruption or with regard
to the trouble which the people
might be facing on account of any
lack of appreciation or dereliction
of duty on the part of Government
officials is concerned, if any specific
complaints are brought to the notice
of the Government, we will certain-
Iy look into them. At this moment,
as far as these demands are concern-
ed, they are very limited and I hope
that the House will pass them,

MR. DEPUTY-SPEAKER: Now I
will put all the cut motions in res-
pect of the Supplementary Demands
for Grants for Bihar to the vote of
the Housc.

All the cut motions were put and
negatived,

MR. DEPUTY-SPEAKER: Now
the question is:

“That the respective Supplemen-
tary sums not exceeding the
amounts shown in the third column
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of the Order Paper be granted to
the President out of the Consolida-
ted Fund of the State of Bihar to
defray the charges which will come
in course of payment during the
year ending the 3lst day of March,
1970 in respect of the following de-
mands entcred in the second co-
lumn thereof—

L/P(N)5L88—1,010—6-3-1970—GIPS,
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Demand Nos, 2 to 4, 6, 9 to 13, 15 to

ié;lﬁ 28, 30 to 32, 35 to 40, 42, 43 and

The motion was adopted.
18.52 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Monday, De-
cember 22, 1969/ Pausa 1, 1891 (Saka).



